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Scrutiny of authenticity of FDI inflows

2242. SHRI NARENDRA KUMAR SWAIN:
SHRI RAM KUMAR KASHYAP:

Will the Minister of COMMERCE AND INDUSTRY be pleased to state:

(a) whether it is a fact that out of FDI equity inflows of US 24.8 billion
dollars during 2015-16 (April-November), more than 60 per cent have come from

two geographically small countries namely Singapore and Mauritius;
(b) if so, the details thereof;

(¢) whether Government has scrutinized the authenticity of these FDI inflows
so as to determine whether they constitute actual investments or are diversions from
sources to avail tax benefits under the Double Taxation Avoidance Agreement that
these countries have with India;

(d) if so, the details thereof, and
(e) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): (a) and (b) During 2015-16
(April-November), 64% amount of FDI equity inflow has been received from Singapore
and Mauritius. The country-wise details are given in the Statement (See below).

(¢) to (e) No such assessment has been made.
Statement
Details on country-wise FDI equity inflows from April, 2015 to November, 2015

(Amount in US$ million)

Sl.  Name of the Country Amount of FDI % age with
No. Inflows Inflows
1 2 3 4
1.  Singapore 10,126.64 40.82
2. Mauritius 5,638.61 2273
3. Netherlands 2,093.37 8.44
4 USA 1,077.62 4.34
5. Japan 930.31 3.75
6. Germany 751.66 3.03
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7. Luxembourg 698.71 2.82
8. United Kingdom 450.76 1.82
9. China 421.58 1.70
10. Cyprus 398.70 1.61
11. UAE 375.34 1.51
12. France 324.19 1.31
13. Caymen Islands 181.31 0.73
14. Ttaly 166.62 0.67
15. South Korea 148.96 0.60
16. Switzerland 140.77 0.57
17. Australia 118.25 048
18. Spain 96.02 0.39
19. Taiwan 74.00 0.30
20. Canada 61.11 0.25
21. Sweden 58.42 0.24
22. Belgium 52.02 021
23. British Virginia 46.25 0.19
24. Oman 45.03 0.18
25. Hong Kong 42.36 0.17
26. Finland 39.19 0.16
27. Turkey 37.58 0.15
28. Malaysia 34.20 0.14
29. Mexico 18.43 0.07
30. Russia 18.26 0.07
31. Ireland 12.11 0.05
32. Denmark 10.63 0.04
33. Thailand 10.62 0.04
34. Samoa Islands 9.71 0.04
35. Israel 9.69 0.04
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36. New Zealand 7.73 0.03
37. Philippines 7.46 0.03
38. Norway 6.36 0.03
39. Austria 6.36 0.03
40. Saudi Arabia 6.07 0.02
41. Slovakia 5.45 0.02
42. Liechtenstein 4.89 0.02
43, Sri Lanka 4.37 0.02
44, Baharain 3.99 0.02
45. Bermuda 3.45 0.01
46. Portugal 3.35 0.01
47. Guersney 2.98 0.01
48. Czech Republic 2.65 0.01
49. St. Vincent 2.59 0.01
50. Seychelles 2.59 0.01
51. Kuwait 2.03 0.01
52. Botswana 1.82 0.01
53. Channel Islands 1.71 0.01
54. South Africa 1.37 0.01
55. Colombia 1.25 0.01
56. Panama 1.17 0.00
57. Indonesia 1.11 0.00
58. Brazil 1.06 0.00
59. Uganda 0.88 0.00
60. Ukraine 0.64 0.00
61. Egypt 0.55 0.00
62. Romania 0.45 0.00
63. Hungary 042 0.00
64. Bahamas 0.42 0.00
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65. Morocco 0.39 0.00
66. Tanzania 0.36 0.00
67. Lithuania 0.33 0.00
68. Estonia 0.25 0.00
69. Jordan 0.25 0.00
70. Slovenia 0.23 0.00
71. Nepal 021 0.00
72. Tajikistan 0.17 0.00
73. Qatar 0.15 0.00
74. Nigeria 0.14 0.00
75.  Vietnam 0.14 0.00
76. Greece 0.13 0.00
77. Trinidad and Tobago 0.11 0.00
78. Georgia 0.09 0.00
79. Poland 0.09 0.00
80. Lecbanon 0.09 0.00
81. St. Lucia 0.09 0.00
82. Togolese Republic 0.07 0.00
83. Bulgaria 0.05 0.00
84. Fiji Island 0.04 0.00
85. Belize 0.04 0.00
86. Korea (North) 0.03 0.00
87. Bangladesh 0.02 0.00
88. Belarus 0.01 0.00
89. Costa Rica 0.01 0.00
90. Brunei Darussalam 0.01 0.00
91. Yemen 0.01 0.00
92. Zambia 0.01 0.00
93. Kenya 0.01 0.00
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94. Maldives 0.01 0.00
95. Peru 0.01 0.00
96. Algeria 0.00 0.00
97. TIraq 0.00 0.00
98. Monaco 0.00 0.00
99. Chile 0.00 0.00
100. Turkmenistan 0.00 0.00
101. Barbados 0.00 0.00
102. Uruguay 0.00 0.00
103. Myanmar 0.00 0.00
104. Gibraltar 0.00 0.00
105. Swaziland 0.00 0.00
106. Ivory Coast 0.00 0.00

Granp ToTaL 24.807.76

Duty exemption for iPhone manufacturing units

2243, SHRI T. RATHINAVEL: Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

(a) whether it is a fact that iPhone makers have approached Government seeking
concessions like duty exemptions to set up their manufacturing units in India;

(b) if so, the details thereof;

(¢) whether Government has accepted most of the demands of these iPhone

manufacturers; and
(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): (a) and (b) Yes, Sir. M/s
Apple India Private Limited (AIPL) sought concessions including duty exemption
on manufacturing and repair units, components, capital equipment (including parts)
and consumables for smartphone manufacturing and service/ repair for a period of
15 years.

(¢) and (d) No, Sir.



